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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL:.  HYDERABAD BENCH;:
' HYDERABAD

CP,Ne,27 ef 2000 in OA,Ne,1049 ef 1999,
DATE OF ORDER:17-4-2000,

Between:

Y .Chenchu Bathaigh, .« Applicant
and
Shri N.C,Sinha, General Mangzger,

Seuth Central Railway, Rail Nilayam,
Secunderabad, « s sRespendent

COUNSEL FOR THE APPLICANT :: Mr . K,Sudhakar Reddy
COUNSEL FOR THE RESPONDENT :: Mr.J.,R,Gepal Rae

CORAM1
THE HON'BLE SRI JUSTICE D.H.NASIR,VICE CHAIRMAN
THE HON'BLE SRI R,RANGARAJAN, MEMBER (ADMN, }

t ORDER 3

(PER HON'BLE SRI R,RANGARAJAN, MEMBER (A))

Heard Mr K.Sudhakar Reddy, learned Ceungel fer the
Applicant anéd Ms,Shakti fer Mr.J.R.Gepal Rae, learned Standing
Ceungel for the Regpendents,

2. The Order passed in the OA dated 23-7-1999 has been

A——
cemplied with by giving age relaxatien te the applicant herein

asper Para.2 ef the Order dated 13-4-2000. This Para 2 reads as

belew:=
'The matter has been examined by the Bearé whe have
accerded relaxatien ef upper age limit in fawveur
of Shri Y,Chenchu Bathaiah fer considering him fer
appeintment in Group ‘D',
3. In view of the gbeve, the CP 15 cleged. No ceosts,
LY
( R.RANGARAJAN )} ( DL.H.NASIR )
MEMBER (A) VICE CHAIRMAN
DATED:this the 17th day ef April, 2000
Dictated in the Open Ceurt
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